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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th August, 2025

S.0. 3709(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways
Act, 1956(48 of 1956), the Central Government hereby authorize the officers mentioned in column (2) of
the Schedule annexed here to as the competent authorities to perform the functions of such authorities
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under the said Act with effect from the date of publication of this notification in the Official Gazette, in
respect of the stretch of land from District-West Champaran Km. 86+600 to Km. 113+500 of the Newly
Proposed, District-East Champaran Km. 113+500 to Km. 178+600 of the Newly Proposed for building
(widening / four-laning, etc.), maintenance, management and operation in the State of BIHAR.

SCHEDULE

Land acquisition on National Highway No.of the Newly Praposed Gorkhpur Siliguri Expressway in
the State of BIHAR

Sl CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1

1 District Greenfield |BIHAR PURBI Motihari
Land Expressway CHAMPARAN
Agusisation | KM 113.5
Officer TO KM Turkaulia
178.6

Madhubani 217
Dhekaha 214
Parasrampur 88
Madhopur 97
Turkauliya 100
Jagdishpur 49
Laukariya 110
Goythaha 113

Arazi Nankar
136

5 |Matiaria
Nizamat 138

Sareya 148

Lachhumanwa
146

Pipra 147
Sareya 139
10 |Murarpur 156
11 |Harpur Ray 158
12 \Danhi 159
13 |Rampurwa 160

14 |Rani Chhapra
161

15 |Ahir Ganwa 162
16 |Misir Tola 163
Sarea khas 11
Manguraha 13
Nauwa Dih 39

Amwa Nizamat
41

Parsauni 42
Tikuliya 45
Bawariya 46
Bhania Chhapra

Harsidhi

A WOIN P WOIDNNFEP DN

Paharpur

Al WIN -

N oo o



[9TT 11—=vE 3(ii)] ST T TSI ; STETLTIOT

2

Piprakothi

Pakri Dayal

Patahi

Phenhara

District Greenfield | BIHAR WEST Bairia
Land Expressway CHAMPARAN
Aqusisation | KM 86.6
TO KM
1135

10
11
12

P 0O N O O b W N~

W N

R o ol A~

B CO RN \ SRR R S

N =

48

Bhanja Chhapra
47

Kamal Pipra 50
Siswa 135
Bankat 8

Bishunpur
Matiarwa 09

Tikaita 98
Babhnaulia 177
Semra 178
Belwatia 181
Kishunpur 162
Jiwdhara 183
Surujpur 190
Jhakra 211

Chhapra Bihari
149

Sisahni 153

Shekhapurwa
209

Rampurwa 151
Parsa 150
Pakridayal 136

Bokane Kalan
211

Parsauni kapur
212

Rampur
Manorath 213

Mujia 220

Kalu Pakar 224
Mankerwa 225
Gobind Bara 233

Pipra Karimghat
232

Gambhirpur 110
Laukaria 112

3 Tadhwa Nandpur

114

4 |Bairia 150
5 Mianpurl51
6 |Tola Alpaha 367
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Baijua 369

Nautan 1 Nautan Dube
152

Parsauni 158
Telua North 171
Maruaha 170
Tola Jhakhra 172
Tola Gahiri 257
Telua South 168
Gahiri (167)
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[F. No. NHAI/PIU/MOTIHARI/LA/GKP-SGU/E Ch & W Ch]
SHAIKH AMINKHAN, Director
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